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I want to make some relevant points,
particularly in regard to the downtrodden
community of this country has been
completely neglected.
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THE DEPUTY CHAIRMAN; So, r)iease
behave properly in the House and next time,
don't behave like this in the House. I warn
you. (Interruptions) Tnere is a limit fo your
talking like this in the House I don't get
angry. | take everything on me. Somebody the
mistake I take on me. HE should not behave
like this. There is a limit to behaving with the
Chair. I am not going to listen to it Mr. Md.
Salim, please take over the charge.

[The Vice- Chairman (Shri Md. Salim)
ir. the Chair].

Resolution Ret. Unprecedented rise
in the Prices of Essential Commidities as a
resu!t of hike in Administered
price—(contd.)

SHRI V. NARAYANASAMY (Pon-
dicherry) : Madam Deputy Chairman, thank
you lor giving me this opportunity to resume
the -discussion on the price situation
prevaiiling in the country. The charges that
have been levelled by the other side especially
the mover of this Resolution, Shri Mathur Ji,
were that this Government has ruined the
economy of this country. He was quoting
various facts and figures lor the last two years
and stating that this Government hag ruined
the economy. The prices have gone sky-high
and therefore, the common man is suffering. I
also gave facts and figures and explained why
the Government has forced to increase the
prices of the administered litems. It is the
primary duty of the Government to see that
the price situation is stabilised. There is a
market force. If the Government allows the
market forces to prevail and leave it to the
market forces to decide the prices then
hoarding and blackmarketing will be there.
There will be no price control. Therefore, the
Government takes the responsibility of
controlling the price situatiion by supplying
grains when
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there is a heavy demand. And when the
situation changes, when the prices start falling
and more items of food are given to various
States, they are retained by the Governments.
Sir, the hon. Members were saying that this
Government had increased the prices before
the presentation of the Budget. Sir, I would
very categorically mention that in the past
also the prices of. essnetial commodities were
increased by the respective Governments—
whether 1t was the Congress Government or
the Janata Dal Government, supported by the
BJP and the Communists. Whichever
Government was there, it increased the prices
of commodities, but only after the
presentation of the Budget. This year it is
done a little earlier than the Budget Session
and this has been done with a conscientious
decision taken by the Government to see that
subsidies are not continued eternally.
Subsidies have to be given. But while giving
subsidies, the Government has to keep a
balance. As I mentioned earlier, the farmers
want more prices for their produce, the
Government servants want more salaries for
their work, the farmers also want fertiliser
subsidy and they also want all the benefits
from the Government— electricity subsidy,
seed subsidy and so on and so forth. When it
goes fo the market, all these things are added.
Not only that; this subsidy of Rs. 6,000 crores
that has been given by the Government for
foodgrains is also added to that. And in spite
of all this, the price situation could not be
stabilised. Then, the Government has also
brought about a real pricing system through
fair-price shops. The hon. Minister was telling
the House yesterday that more than 11,000
fair-price shops had been oipened in the
country in 2,300 blocks for making the supply
of foodgrains vailable to the common man at
reasonable prices. There is no appre-diation
from the other side when we say that the price
situation has been stabilised by this
Government in the
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last two years and today if we go to a far-price
shop, we do not see any crowd there. The
people are easily getting foodgrains in the
market and also at the falir.price shops. In
some States a situation has arisen when there
are no buyers of foodgrains but in some States
the people are not getting regular supply of
foodgrains at fair-price shops. They go to the
market and purchase foodgrains. Sir, the
prices have inncrcased, whether it is rice or it
is wheat or it is an item relating to petroleum
products. It has been done on the consciious
decision taken by the Government to see that
the subsidies are kept at a low level. But one
has to see for how long the Government can
conthiue this system of giving subsidies. After
some time, it will become counter-productive.
When, ever the Government starts giving
subsidies, the farmers do not show any
interest in working in the fields and increasing
more production because they know that they
are getting all the facilitlies from the Gov-
ernment and they will not be able to get more
price for their produce. So. the farmers are not
at a loss but it is only the Government which
is at a loss. It is only the public money that Rs
being rolled back as a subsidy to be given to
farmers in various forms. Therefore, the Gov.
ernment has taken a decision to increase the
prices of these items. It has been openly done.
Not only that, in the last two years the price
situation has Stabilised. It is a great ac-
hievement of this Government. When ever the
Government finds a deficit in the Oil pool
account, it has to compensate that. For
compensating that, it has to mop up more than
Rs. 2,300 crores. They have increased the
prices of petroleum products like diesel and
petrol to compensate that amount.

There is a marginal increase in the prices
of wheat, sugar and rice. But the common
man finds it within its reach. For the
purpose of crlticis-
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ing the ruling party, the opposition parties are
raising these issues. They have forgotten the
achievements of this Government the price
front, on the economic front and on the im-
port and export front. I would re. quest, let us
not politicise this issue. Let us see the reality.
On the one side, the Government has to pur-
chase bumper crop from the farmers at a
reasonable price and, on the other hand, the
Government has to distribute it to the
consumers. The Government has to do both
the jobs.

As far as the Food Corporation of India is
concerned—though this Department belongs
to some other Minister—there lis a lot of
wastage of foodgrain. According to an
estimate, about 23 per cent of the foodgrains
have been damaged. So, the Government is
losing 23 per cent of the foodgrain by way of
damages. It has happened because of the
defective storage system. I would requst the
Minister to take care of the storage facility.
Then a lot of complaints are coming about the
poor quality of foodgrains. The hon. Minister
knows about it. I want a dynamic Minister
who takes keen interest in the Pub-Idc
Distribution ~ System and streng. thens
consumer interests and voluntary consumer
organisation in this country. The Minister
should take care of it. When we compare rice
and wheat which is Sold in the open market
with the rice and wheat which is solld by the
fair price shops, we find that the quality of
rice and wheat sold by the fair price shops is
not up

to the mark. It is because of the defective
system. I am not blaming the Minister. It is
the officials who have to take Care of it. It is
a general complaint from the people. The
hon. Minister is fully aware of it. Some, times
people don't get their supplies from the fair
price shops. The quality of certain items is

poor. The hon. Minister has to take care ef it.
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Sir, I am glad to see that the tribal population
has been very well taken care of. I think there
is a marginal increase in the prices  of rice
and wheat in hilly regions. There is an increase
of only Rs. 500 per quintal. As I told earlier
there is a marginal increase fin the prices of
wheat, sugar, rice and certain other  items.
It has been noticed that the sugar sold by the
Kendriya Bhandar ~ and the Super Bazar is
price a little higher. The price of sugar sold in
the Ken-driiya Bhandar and the Super Bazar is
Rs. 14.50, while the price of sugar sold in the
open market is Rs. 14. The Kendriya Bhandar
and the Super Bazar are Government
controlled shops. Why is it that in the Govern-
ment controlled shops sugar is being sold at a
higher price? There is  a defect in the system.
It is surprising that in the Government-
controlled shops, sugar is being sold at a higher
price while in the open market it is available at
a much cheaper rate. What is the
rationale behind this? You cannot resort to
increasing the prices for the purpose of
mopping up funds.  You have to strengthen
the monitoring system, You should take care
that there is no further increase in the prices of
sugar, wheat and other items, whether they are

sold in  the? open market or through the
public distribution system. In the case of
some items, there is an artificial increase

because of the middlemen and the
buslinessmen.  That should also be taken
care of. The price situation needs to be
stabilised.  The public sector units also play
a vital role in controlling the prices. The
prices of steel, coal and other items are cont-
rolled by the Government. The prices in the
case of steel, coal and other items are fixed by
the Govemmetit after taking into account the
cost factor, the profit margin and the social
objective. In spite of the increase in the prices
Uf essential items, I found that the public did
not even raise a murmur. This is so because it
has been done after 2 years... (Interrup. tions)...
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SHRI SATYA PKAKASH MAL-VIYA
(.Utta Pradesh): Have you visited Chandi
Chowk?

SHRI V. NARAYAIJASAM: i have
visited all the palces in Delhi. You are trying
to tell me about the businessment who are
protected by the BJP. This businessmen from
this; area are minting money and every-boay
knows to which party these people belong. It
has become a fashion with the businessmen to
support the BJP so as to get protection.  This
needs to be removed. In a free economy the
common man stands to gain. I would like to
tell the Minister that he should not get
compelled by political considerations.
People may belong to any party whether the
BJP or any other party, sritct actlion should be
taken against them ii they do anything
wrong. Hoarders and black-maiketers who
suck the blood of the common  man should
be punished. They should not be spared.
Consumerism is being encouraged in the
country. The Govrnmnt is trying to bring
down (the prices. I would request the Minister
that he should have a monitoring system so
that foograins are available to the people at
reasonable prices. Areas where there is scar-
city should be taken care of. The price
situatiion has been stabilised considerably.
There has been only a marginal increase in the
prices. This marginal increase is not going to
affect the peolple adversely, Itis only the
politlicians and political parties which are
trying to make an issue of it so as to tarnish the
image of the Congress party and the
Government. I con-, elude by saying that I
oppose the resolution moved by them.
Member Shri Jagdish Prasad Mathur.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Shri Naunihal Slingh. Not here.
Shri Sarada Mohanty.

*SARADA MOHANTY (ORISSA):

Mr. Vice-Chairman, 'Sir, Irise to
support the Resolution moved by my

*English Translation of
Speech delivered in Oriya.

Original
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esteemed friends Shri J. P. Mathur in this
august House. Majority people in our country
are living below poverty line. They get
neither proper food onr cloth to maintain their
livelibool. They suffer, both during summer
and winter due to lack of mproper clothing.

Mr. Vice-Chairman, Sir, the foremost reason
of poverty in our country is the sky ocketing
Prices  different essential  goods. The
financial condition if the poorer .sec-ons of
our societj' is so bad that they cannot eyen
afford to purchase medicine. Medicine too has
become very costly. It is Untortunate that
some times life-saving medicines are not
available in the government hospitals. Many a
time it is found that the medicines of the
government hopitals are being smuggled out
to open market by the hospital staff. Steps
should be taken by the government to sheak
this smuggling,

Mr. Vice-Chairman Sir, the price rise of
essential commodities nes affected the
farmers dailywage anr. ners and labourers
very badly. They are seriously affected
particularly due to the hike in the prices of
paddy, lice, wheat and sugar. They now con-
sider vegetables, fish and meat as luxury
items. But it is really unfam-tunate that the
prices of salt and onion have increassa. It is
woth-while to abservo that the buying
capacity of the people has not increased with
the increase in the prices of crscntial goods.

The central government has been speaking
in . high-Sounding words about its
committment to protect due interest of he
plesest section of our cociety by subsidising
the prices of different, essential commodities.
But unfortunately the reality of the situa-
tien is totally different.

Sir, this fact must be borne in mand
that we are not pecducing all
the essential commodities at  all-
places of the'country.;we need to
transportt
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various comn'oditon from one shce to the
other. Butt when the prices of petrol and
diesel are increased, by the  government
consequntly it will have its adverse effect on
the prices of different Commodities which
are transported to far-flung areas of the country
No government machinery can check this
price-rise. The traders and businessmen will
never lose. But  unfortunatly . the whole
burden will fall on the poor consumers. The
pricing of different commodities are so much
interlinked that if the price of one commodity
increases it will have its adverse effect on
others, 'it is unfortunate that the government
has hiked the prices of all the essential gods in
the pre-budget exercise.

Flinally, I urge upon the govern, ment to
protect the interest of the poor foom this sky-
rockstnig price-ripe by contemplating to
conftain it through a central legislation.

Thank you.

siwet woen wRgad (T
qUTA) : STHATORT WTEAT, ATE O
o AT e gu el # sevd
ot GG g T U¥ T SRR
§ 1 og faww oxiEn Gmw %aﬁzm
sipather frn et % ARF TG G
THTH & A FL I ¥, 9% FT w—q'.;
F foad &w wid w0 T W
CARNE ST Lo R mm T W
TEE B uw aEy WA s EoH
HraT & A e sea o F
¥ frqEd m%r- %EHET g A Y
& fw Fiww & gad A & giser
w PE ) AN S wr it %
q WS A sl #a’a% e
I FEE WE FT AMGAT W oAg
YT SHar GiE WA ST SrEv
R T o5 AR § AR weEd
FI A A tilg"rf 53 3@?{ E)
i fawr ST SeET AT AR RuAlE
g <@ 1 (*q@uw)

2.00 p.,
STRAIEHN WA, W3 OF 799
%ﬁfﬂaﬁr ? amrﬁ %Wf'ﬁw“ﬂ'ﬂﬂ'T

b AR

on the Presidents' 442
Address

| FAT A T 18 faaeE,

TEWEGT § wieaarT fear, 9F oA
T W HgIX ¥ g Wi %
a5 T T | Faww s AN ¥
&= F1 370 T, fFEm aimé w5

- femay sy wEl Farw § g e

wraR 6l ol ot 5 g afaa fow
g faad ol oo Al wEr =wfed
T T 9 am%a’ragfwﬁr awsT
F | T w0 W wEms
T AA-graq @A & 1 §F frw O
W gifwd w0 qEd ag o § R
R B oAy usiify s soead
frfy <@t & fiv forw qodl a1 Dfrdt X
wgTE &, wOET aaE &, A i
AW EEI, AORY gET . w1 A Y
FE . E 1 gl uedfe # og

FazwEr & 1 wEE wrelE sAar gl

& wrgE S & o og fagmaw i g
stv wrag T frgsar ¥ =A%, ™
FREL FARAT ZU ST T RS
# PR . @Y AT | TIHATR
WERd, W aOF WETE a0 WA g,
azrs & faog § wav gy S Y vgwd
¥ oam At Argn e Ty § 6w
T AT 7T aH SIS & A
T FEATAFCO AN S AFEY SR A
A 7 {oom H1a @t 57 Afaatay W
%ﬁ FH(L AT HOTARY B Ea g,
S Afadt & :rFr T ZHL WAL

&1 ag g fEwRT g % i\‘n‘g I3
AT 1991 n T A ALGEL

1991 &%
ST OHRT-TsME #Y ST 16 WikaT o
wAr wdl g ged wWeE ¥
oG BN ey At g fw owed (EeeT #
wiferfinui ﬁﬁ? g e 1w
sedae o1 Sk §ug ‘hﬁm‘ﬁﬁ;‘ﬁ’
B fremm ¥ fyelt gf sl
g fa% =¥ fad AR gL
A HEV TAFT TEHT FAT WO WL

£y

-CE %m«g’r‘aﬁ%a\r %I T TAY

AT m{aﬁ*{wﬁaﬂ* ! oFlaE
TP EHEA A F AT
TN =T T F 0 g FEAT 1 20 WfF-
mmmaw-fﬁsmﬁtw )
T 3 W TR OF WA S

HugE P LT AR ¥ OFE Y

HETEEHT @y 3% W AME 81 eFEe



443 Motlion of Thanks

[RAJYA SABHA]

on the President'. 444
Address

uElt ST gHR FRE ¥ dg
Iz quayrst ag T $9 w9 fw
FE AR e frar
TE T i SO A gt e
@t R Favd Aft ¥ e
Jarad § s s dwe W

éﬁ

A
% .

fraon e mr malg gw faaew
¥ mrwtes fager sl v Gaar
A AT W g arwit  feaei
frrer fRUT W FW BT A
gim  gmEstw  faaor  qoe ¥

B B Rica

st faafw  firor ey & sy W
& w9 oRwkE freor o

18
]
433
pt]
2

ﬁg»ﬂ %
4
%ia

g

42
H

1145}

&
A
&

g
REEF
372
3334

4

43

ﬁgﬁﬁwg
e PPY
1313233

3
4

i
g
4
.

v WIHR A &1 1991-
¥ OWF  84.09 wiww, SEA
81.52 WS 1 1992-93 ¥ g
79. 86 Wfaws, =Ew 81, 44 %fFwT)

dmy ¥ qiwst w1 fvg
TE & A9 fwar swr @, swafegd
e wvn & wo@ & afidfwe g
Hips fer Wt fogar ot s
femr wm; wiwe T ' # feed
Ter AW o 210 & § A8 s
Tdr o f5 fEw T® ¥ e
faganr swmeT &R EYA WT Y
¥ oogmm S srfaw wFEw 5w
G w0OCATAT &, THA AT TqUAr IS
g ® gEst 9§y & W A
Iq% qg wET AT B~

“srafes  TEEHET T AWus qE
mifr ®1 T ¥ wrh afuF drEw



445 Motion of Thanks

wGT W WY g9 9g q0g T
wreases § ) oy gfg woa: Gg &
T % 8.1 ufg@a #OT wAw
® 6.9 wama & ghy ¥ wreow g
g wfw adEw § e oAw W
WORANAE  F WA § A WO

wih W Afer g wES &F
TE U Ty TRy v §an

I A £ gEr mady I AW
& wm g qm ¥ sl ¥ gl

wWs ® Jw @ £ ¥ B oaw
FOGEAT w7 6 ogadr g

oW FaTEY §, Tl
¥ owf A s oadl & wiv &

s wegfe g W g mo ¥
et & e Wi gq§ e
THEH aTSg ATATSY BT AT Tyl
T ST G R e g v i

W wifer s owalr % fame

T afmr ar fay vdr 3, W
T g, W omiwoaRR wiE @
AT AR JtT §, T admias
A ogwR dw o#r wgwd v
g aforrfag wff w7 & &, gwil
W W wEME A1 gW e A
awd ¥ 1 7 Ten A oA 98
g @ & F Few R wwd
CEAIR T TR e B S (O
AT Wi o oEmiE 3w ¥ g
gfadl, amdt W gwEEE ¥

[8 MARCH, 1994]

|
é

on the Presidents 446
Address

ﬁﬂq;ﬂ?mt@%

3
3
1338
PERECEE!
aij%% 21
1.2%534
B2y gdl =
g/%%iﬁ)ﬁ%wﬂ

.
]
243

g,
3
£z
E:
ﬂ/ﬁ!é?/gl

e

g

3
&
‘:"lg;
E

TR THNEH ¥ AEF B agEr
& o7 W WAAT & Wi w1 wE
g

ISR KQE, W U
TR WERT AT s Rl e
wEAT % 1980 AT ug 3%
1980 FT T2 AT IOF §, TH
tw ogmE & fym 3w ot # s
A ¥ zw dw & T
gl & 49 ¥ 50 F 60 wAY
mH rfg g1 Wit ) s $7 aEd
g 1 UF IWF W S0T 607
Ffa £ wmi 1 gl T S
FEU AT wART & IR SOATE
W AWM gETERE ¥ wF @
W WA ¥ oftaw ¥ gawi A
GF § A WO qAREy ¥ owws,
W RFERT ¥ @ g ¥ TR
SEAT & fEeEl § 3 g EW
R Givee fe wdtwr o wmam g
AT



447 Motion of Thanks

ITAAETA NI, TS sﬂ wﬁ
7 &, f‘:F-'{ f F ag
T f5 owll g Y i‘f mr{
gAY ST SEvs aﬁ«‘g;ﬂ‘r RT
TR AgmY, AT WOE QEEIET
A 49X e Fg & w@em @
RIS Al [ § 9ad werE S
gl . www # a1 & Iga
FEAT TEAC | ATCAHE SY_wPes
7 2 v 3z T oAve o @ %
T OTERTE OH AP WA wESHEA
Fifgr FT W ¥ 1 TEHT F A
F wRT R IT T 40 afaam
v afE & €W e S
g @® £ M 27 sUF 9 fggmm
¥ oo g S wdE #7 Amr har
B A ® ® ORI 27T
A % #fs 7o w0 oFm oar
g mame Al oAl st
CiEGiE S T A -G Rl BT
0 FERTT  SAET w2, wEWR
247, FAEE TS ?ﬂ'\ﬁ'fff F A
9T Al WW W g F% a §
UL AIS40 UeT 7 BT R
& TFET & T wRe FIU Azaiaw
T g FNHTL AA AT TOA AIET AT
wowifaq T owwy § 1 Td ol ¥
AIFAT TS F FErer o § 3T
FWT WEN ) g owdet ¥ e
g B s g & wwedl W Sty
AT FETAT FHEATAC T T | AvwAr
mar & Awe emEr A §
WEEET TR A s IR e
ufegafast #t weremibm F v

;T OBWN OTHET AT =r ik faerdr
el A Ta® wax ¥ funs
firr afdft ow ey wn EAE A

ggs W& & &7 wF ERCI0 WORCE
TJaT WAl FOIF gETIad e e
TOET T AWT Yy F 3o oar faer
ARFR TR T AT FOERA A

Far fr Pred ool = g SR
L VT (I A E T | B o AT
faam

Frawrerd wima, & om W
aE w5 4 ey guees W
TATE B " AT FEET L

[RAJYA SABHA]

|
|

on the Presidents' 448
Address

ar Towl AHT e a4
TARE T ITNAN G JEEE
T {4 A% 7591 2 | W% e
qoEw ¥ @@l qgr i
E1 g feamr 24
sfgas G 2 ) AT ©@F gow ¥
gfg & == Wiy ®1 AT o S
afz P & W BT R GIFF
# afg frafaq g awdt §
A & qT T 99 wifaaw
et &1 weat ¥ o wiqew ®
afg €t & @ @ wen gawiy
¥ 0.25 wWhma gfg &1 wdv
1 & wr #amrsﬁaﬁw
# afd S50 9 ow owfame
& a%z L 2 A A THw
¥ 0.3z Afvwx AT IfF oA
L I o O T e S
T8 WEMET WIRA IR0 g O§ W
Ffgat F1 ¢ & IA H S a
geafes FEgAl ¥ T B oFIAC
T3, wEa w9 owifEe dr wiar 3
f& wrrefifs w1 AR ¥ gwrdr
T FAYH I B AP G
F9, AT WD R WG HTT g
Aeerrr # gAY @7, 3@ aa W
arn ¢ 5 amenif gl
3T 15 ﬂﬁcr o A7 [T AT AT )
arAT 1991 F  wT RE-ERI B
T ORI W 9T 9gw g o, n9
R wr fear W osERD wERrRify
71 owgmrgt frad ¥ @ &
a7z EAd owWw it Feeglew e
¥ | gIAaEEE BERI, TR R
g2 marmfam AR F A avave
R Rt ) B AR B
wHeggr &A@ gAN YE "ar 7 g
T 41 gwt Y oWEr S ’:rq?r
FHz % wfFr WraEl & et A
A1 foiea & WAl 4, 9 nEd
AN i 41 39 Tama A 38
uEd A A #w e @ g
Trafas aeqd, W 0" AT ¥ oy
R #% 2w, fww 3w A 50
gfaem ¥ whes wad weR mm
w70 wEEr § waw fgEr o
qraAE  awepdt ¥ @9 FT Y,
qrafes arget § AT § OSE SAar

A



449 Motion of Thanks

§ 7% Fg1 MG SrHAeTT WEET,
e foe s aX g st ae
% & 9 TN OF A A -
oo ST § ) gErl aTRe dJ9m
TR wT T F guR faw wEEw
TR g ™ O ¥ far 9w
T ¥ gur qeW uey St Em
H S OF 96 a7 U8 ST
§ = Bl o T w1 oog wfee
T wEr f5 3 A wAar )

153

£

’

dOwaT Y T FA W gRd

gvF & fags agasdim wwfwat,
g W Wy @R F I I

N oswww ¥, oww e oaw o
TSI SEga g gR WAL Ao
& W W B g0 R gl
WET R FOHST H B JWT
g Frum gH aaew 88 & 9
| T TZ FATO wiAwHRaT
w? Fr§ ww faeg @t =, @
ag gl wMET oT ume fae Y
T ?

I(RATEAST  wEww, fawm a9
Aift & wrgar o qAife w1 SiEy
o) fava o sEmar #7 oo Ay
¥ ¥ $T FH S AN TZ qUAT
frgen st T d {w smwew dSf
war niefm g/ & 5 S¥ fRdr
Cecic L C O e i
gFmr ol Y AT 3w oay

[8 MARCH, 1994]  on the Presidents' 450

Address

A S SO o

@ AR fo )-89 T« ST,
TR T TS gX & [T )
TR BT TEr g% & S,
afFs @ wr @sss 20 oaaT
AFE  THRIAET FTOGEr wars §7
JUTERT  WERA, FSrE o1 WIS A
t & gafm O @y wfede
74i 2, Sefrer Sfazs wadr TR
T ¢ 1 e afrfe TR Sfes
g 7 gmAw  Hfezw  wfwiw @

gaTdiFTy & ar ¥ gark e
¥ #9F § 9 A oo, G g
oy, fEvw Rawm g W R
qat &t g g 7 gwik agh s
e frgwar womer fegw & gEen
# qifewifea {9edE & way Samr
gWi & AT SmAY SfyTa ¥ wad
AT O% AT TG E P W I
wF OTNRT ¥ oAEy Tty & W@ £
gAY ¥W H ATEIRT 7% W OE |
AR AW B A1 vAMT § IAE W
T Y g TE & R uw
B LRI Ul R AT
gamt & Fusad amee 9%
W oE 1 ar gW wwer fem W o
@ & ! wi gy v fadeir memr
F gEl v e & fow wedr
wa-Atf &7 w3 @ § W enEan
g & ug ol whmmen ¥ fay
T AT B | SHRAT ST
A, § ™ ¥ FT andE Fd
e og sz TEW & graifs g
o W&t W3R w g % A
FT

]

i

-

w® & #AR Aed 41 i 4@
gaTEE il ¥ 9w 9T s
7§ €, AfFT SR WERT CSuEiA
TR & o, gfEet 7 oawr e



451 Motion of Thanks

A
T
!
&
2
:
*”
3

21
Y
T,
i
43

5
.ig

¥
47

PP ET
t
%3

bt
P
L

g .

St wifEs, 9@ a0

& A H I ST W OndA war

g |
IUGATIHE (S AIEERE wAqrw )

R T, SRR

A T s aradE

»ff T THMT WA . AT
guTEREr ST, W wgANr i sodw
TR A § AT 3 A
T TET 8, 94 49 & "W
Fifs wFmE F FOOT Ww W F
gha-wlg 90 HHTHF w#Ar &%
& s waem, e wgmd A
o oY WY ¥ oA SwT
¥ figqr &, ag wEwE o Of wmrOOil
F @& @ ¢t fr e wowm 90
1 TGS a0 FW W HAFL AT
TR a0 gEifAg s W
T oTow waa W &g § ' s
A, FE, WA IfAaw IwTE FY

[RAJYA SABHA]  on the Presidennt's 452

Address
fazfm dradi & iz fey wd ¥
ARG wawr T{E F F14

Fompdqlagie

JITATHR AERT, A9 9 22
@ & weafr o & wfavmo
g @ T W A oww witweer
¥ forad & 7 fodl AT 1 T97 F%
W ¥ 9a% IRy wwre fea
5 I ¥ 1752 gatfaw fsd =23
Tl e 8, feuR 17 w0%
TE WA E | T3 AT AT T

Hr wiwer ¥, A% fww o
W ¥ w07 wifF w@ oWiwE
F1 & wfr afi wwar g oafe
3T AWE ¥ {290 § w09 wim
™ &W A 24 FUT AW Y @S
& S wiEh o= W & Ay owd
g Fag 4 wds wmS @t
¥ A9y £ #iT 20 FO¢ A0 w
gat ¥ g &)

T OARX W FWe W T wW
' ) T A
-3

g
=1
2y

ﬁ,‘ )
a4,

i1

o

A

Al
AT A gl W oafg wowg
TAF MR ¥ FAEA BT HmAl H°
afg 1 7, I GRS FF A9
z waw e F oafg wr i o
@t #er &~ wawredl, €@y o
ST AE F TN I § AR W
sooi— =X wig fzA & 3fg w7
GBI GO T ol =T O
GEEL ¢ WD W& AT AT ITqE
7 wmfRlr s ol A@ ¥
afz 1 & AT B A w9 ®
a1 Ffg A ) SR GREIET AT
st wesry & PREWE asgs S
wagl O giy W SEw wAeEer
At #mat ¥ gz gf 1 @Er ux
oA w41 W g W g
T graste faaor smar § ged
TH AT &1 NETTRIA F ) T
% agg faeme & wff wm 9Ear,
afma o oz I W AT WA &Y
i & midwm guw %7 amT 4T
THF  FEAED &L AW, qEH AT



453 Motion of Thanks

1115444
‘a %iwﬁgﬂ
143%a3
%ﬁ%géﬁ
L

P TELTY

3
1y
a3
i
s

#44
-4

ﬂi%:a%ﬂgg
ERPAGE B
2 234
gw g%ﬁgg
L 55 PP
ﬂ’ %%ﬂw% .

13414
E'P-‘H'
»
E g4
5%
!
cE

1o
%éaaﬂﬂ

o

P |
a
&
=

§321
g%i

FET I § 4 gz o fFd o
T% AIfae (=T & N A A
W A, g aga & M 3y
T gar g, afad aEavEs g g 1 59
1991 % A go uk fawd
afer T goerc @ar # w0,
gd T UET  #r 91 9wem ga
q1, Iq AIYYE K TR Y 0
IEEr @ @ wE ar 91, 1991
,Quﬁmngﬁmﬁm“r
Y wga UIAITE FEGIHT Y,
famk wme fmdr ¥ W oA
wWuTee A wAe, Fwa § afq
Ft B Viwr 7 W afes TR
o a= ﬁ: ﬂ;ﬂ'l‘ﬁ, 1990 ¥ 3%
AR el W S fimd o,
W oad 5T wEE & o ) ot §

Ay 2y

[8 MARCH, 1994]

on the Presidents' 454
Address

gurgg d A1 dr @7 F4 ¥ A
oft  wEem sl A Rl §
=i afg =@  fgm wdaw am
HEA, HW oSqAT O AT 4
Fat § gl &7 wfifE S
& § frdma Gen fF oo
fRar Wt Twdfaw qEb @t
ufaq  zeavas g @, wwiwd
FET AU FY AFT F AW A
Foa ¥ owwoIT F oA Ay
AT RY  FAFT  0ET Far §
g T I 3T I faeATd oAy &
R 9%  Hameag § ST KA
far o & <R mag@ei s oS
areaed fgq % T3 fey 3, AWt
OFW FT wfEw w0
ar IH AW wr SeEd ar
SCOl- AL A B (LG
L [ (A

#9a8d

o 3

Tdr Ay W o Arge ¥ WAl
wEfE wr W7 w49t &, IEw feER
¥ & aft s sEw E fEw A
1 @ § wz f5 oag o oW
AT %, FZ TF TAGT W TAEAR
£ ¥ IUG gAY WiEE A
/A aX T Iw W oA o
R AW AT A Iawr A



on the Presidents'.. 456

[RAJYA SABHA]

455 Motion of Thanks

- : o BEEE 7 am%mﬁhﬁ&m m,ﬂ\m,w
m@mmw zmmmmwmmwma mﬁ £ mwmﬁ$MmeﬁmmW@@w*@m ﬁ*m
wmmma$WMﬁ mmaﬁmmW wm me3mmm wwmmewmﬁﬁ mmmmm
mﬂmwm?m | T am zﬁw ot mmmmaﬁﬁMWﬁmmmamﬁmamw X
Feg ,@Eﬁma Ehp BB Boglppfiieg, vTenEn
,am,..ﬁnmmmam.mz%ma Erg ‘mw mmwmwmmmmwi mﬁ% mmmmmmw
WWW 7WMmW#mm@WWW " %ﬁ\m&h.ﬂnmmm%&%m %W@m m@mm

STEFTRSSEEES me FEEE mﬁmam%mmaq vEE  EE
3 ﬁ%%w W m m% .wmm@ h_w\m m m
xs‘muﬂw .m.. \W@W wm?m ﬁ - ?&. ..w

i o oy £ g B, i E g Rﬂ

mﬁmmﬁWQWW@M mwﬁﬁﬁ@ﬁﬂwﬂm%wﬁmﬁﬂ “mmﬁ.,_a W ﬁqmm\m;ﬂ " g
@aaﬁammwmﬁﬁm Erge ﬁﬂﬁaﬁa#mﬁwmm@ﬁmﬁmwwm EnEEE  w



457 Motion of Thanks

& W@ afw, sER o ¥ AW §
S ofew W HYT aMiE W

LA §  Fwwr W g g ) T
® AT F A AT T AIW A
gy o % ff ot & IR

i L

# a8 ow g W €
He is a dynamic Minister. He is a very
effective Minister. I hope that he would
announce in this House today that he would

accept the Resolution moved by Shri Jagdish
Prasad Mathur.

#SHRI J. S. RAJU (Tamil Nadu) : Mr.
Vice-Chairman, Sir, I rise to speak on the
resolution moved by Shri Mathxu- urging
upon the Government to bring down the prices
of commodities. I wish to make certain points
on behalf of DMK. All the Hon'ble Members
of all political hues who ceded me, accused
the Government Df having hiked the prices of
all es-setnial commodities and wanted the
Government to bring down the price. But I
wish to begin my speech on a different note.

Sir, the duty of any Government is to live
upto the expectations of the people. On that
count, this Congress Government has lived
upto the aspiraitons and expectations of the
people in total. The Centre has that dubious
distinction. Before the presentation of each
Budget, people sit with tot of apprehensfions
about the price rise. So, by increasing the
price ot almost all the commodities in the
Gadget and even before, the Central
Government have fulfilled the expectations of
the people.

Mf. Vice-Chairman, Sir, there is a serious
threat to the unity and integrity of the country
by communal forces. But this Government
are silent on such a matter of grave concern.
The Centre have not taken effective steps to
contain oommuna-lism. It has miserably
failed in dealing with these forces. The Gov-
ernment has failed in checking the

*English translation of the original speech
delivered in' TamiL
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price rise too. To top it all the Government
has itself hiked the price of even essential
goods. Even in the pre-badget exercise, the
price of most of the commodities were hiked.

For excample the price of yam Was
Increased by 40 per cent and this has
adversely affected the power-loom and
handloom industifes. Lakhs of people who are
dependent OQ these industrlc-s have lost their
means of livelihoad This is because the Cen-
tre, without bothering for the domestic market
exported cotton yam in a big way. Wrong
policies of the centre bring such miseries to
people.

This Government did not spare any
commodity. Price of steel was also hiked
recently. The price of sugar too was increased.
But what is amazing is the statement of the
Food Minister, Mr. Kalpnath Rai. He has said
that the States should not hike he price of
sugarcane without asking the Centre. But the
Centre had hiked the price of sugar some-time
back. The hon'ble Civil Supplies Minister is
here. I think he will bear me out. The
Government increases the price of sugar but it
does not pay a good price to the far-mens. It
won't allow the States to give good price for
sugarcane. The reason assigned by the Food
Minister is that the sugar Mills, the sugar
industries will be badly affected. But the
Minister is not bothered about the farmers who
grow sugarcane.

Earlier the sugar mills had to give 50 per
cent of the sugar produced for levy and only
50 per cent could be sold in the open market.
But now the Centre has ordered that only 30
per cent of the sugar need to be given for levy
and the rest of 70 per cent could be sold in the
open market. This is the kind of concern the
Centre has for the people.

Mr. Vice-Chairman, Sir, the Centre has not
Spared any area from price-hike, The rail
far© too went up recently.  The increase in
rev-
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enue through this hike is to the tune ot Rs. 997
crores. Probably they thought a figure of 1000
crores would have looked astounding. This is
like pricing of Batta Chappal as Re. 99.99
isntead of Rs. 100. After having done this the
Minister says, in 1992-93, the increase was
Rs. 1200 crores and in 1993-94 it was Rs.
1848 croreg, out now it is only Rs. 997 crores.
This ist he kind of statistics the Government is
induging in. Even State Govemments do not
lag behind Whether a State is ruled by Mr. J.
P. Mathur's party or any othar party, the
taxaiton has been very high in recent times. In
my state of Tamilnadu, land tax and house tax
have gone up. Even professional tax has gone
up. States are proving they are no less to the
Centre in hiking the price of commodities and
increasing the taxes. Under these circum-
stances the Finance Minister presented the
Budget for 1994-95 recently. Expressing
opinion about the budget our D.M.K.
President, my leader Dr. Kalaingnar said,

"The budget has pushed to the
background the plight of farmers and the
condition of consumers Even the middle
class would be adversely affected Generally
the sound of bell announces the arrival of an
elephant. But the pre-But get price-hike
came like an eleyl. int which trampled on
common man."

I wish to remind some of the election
promises of Cogrenss. When the country went
to polls, both the A.I,A.D.M.K. told Congress
Joined hands and promised to roll back the
price to level prevailed in 1989 in 100 dars. I
only ask, could you bring down the price of n
single commodity in 100 days? Years have
rolled by. The price has been raising every
day. But I wag amused to listen to the Hon'ble
Member from  Pondicherry Mr. V.
Narayanasamy. He said that without having
been affected by price-rise, people are
thronging ration shops and markets
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to buy goods. I don't know whether he was
speaking about Pondicherry or the rest ol
India. May be he has a third eye through
which he could see such rush in markets. We
tour the country, we meet people every day.
But to the eyes of lesser mortals like me, the
situation is just the opposite. I wish to cite just
one incident. In Madras, Sad-dapet is a place
which was the assembly constituency of my
leader. There are two markets known as
Chinthamini market and Amundham market
there. The ration shops there used to sell over
15 bags of rice every day. But today because
of the price-rise only 3 bags of rice are sold.
This is the situation in the country. It is easy
to argue in favour of a cause We are
espousing. But we should always remember
that we don't cross paraneters of reality. The
Houble Mem bets belonging to the ruling
party are trying to project as though ne-thing
has happened because of price-rise. I wonder
how could they shut their eyes to reality.
Tamilnadu is witnessing lots agitations
because of this. Women have taken to the
streets beailing their chests. Mr. Antony
knows what it symbolises. Women beat the
chest only mourn the death of some near and
dear. But the .sorrow inflicted upon them is so
unbearable that they are doing this kind of
agnation. People are agitating against the
price-rise fin a big way all over the State. But
women are in the forefront because, they bear
the brunt directly. Since they manage the
kitchmen and the family, they know exactly
where the shoe pinches.

But the Centrte is unmoved by all this. The
Centre is either happy because the Congress
Party has managed simple majority in Lok
Sabha after continued efforts for three years.
You could do it because of the money power,
and having done that you sit pretty. You
encouraged crossing floors with the sole aim
of getting
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majority. On the one hand  you speak
against defection, but on the other hand you
are a beneficiary of it.  This is because you
have political as well as money power.

You have Tatas, Birlas and many more
lindustriaiists  to give you funds. But
unfortuntealy, poor people do not have

enough money even to  make both the ends
meet. This is  the true picture of Mother
India. Majority people do not have the buying
power. How can they buy anything? I ask a
simple question. But  for some brief
intervals, the ~ Congress has been  ruling
the country ever slince independence.  Yet,
it could do nothing to improve the conditions
of common man.

Sir, the Centre increased the  administered
price of rice on Ist February. Following its
footsteps of the ADMK Government in
Tamilnadu also increased the price of rice on
2nd February itself. When I say this, I
can call back from my me-mory what my leader
Dr. Kalangnar did when he was the Chief
Minister of Tamilnadu. Even after the then
Prime Minister lata Mr. Rajiv Gandhi increased
the price of rice and re-'ducej the Central pool
allocation to Tamilnadu, Dr. Kalaingnar  did
not hike the price of rice to the state because
he knew well the problems of common man.
He could understand the difficulties of the
masses. But today, the ADMK  Government
loses no time is effecting the price rise.
Even the rice given  through PDS lis of poor
quality and worma-ridden.  Such inedible
quality of rice is supplied these days.

Mr. Vice-Chairman, Sir, the price of
agricultural products go up only when the
productfion or the reserve falls. But the
Government itself admits that the agricultural
production went up by 3 per cent on Gross
Domestic Product. It is likely to be higher in
the current year. The food reserve too is good.
Yet even, the prices are soaring every day.
What is the reason? It is sH because of
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wrong policies pursued -by the Cen-tie.
People from different walks of life have a
guffaw of this riddle

ot new economics which is said to be
Manmohanomics.

Sir, a kind of numbness creeps in when we think
of the kind of famine prevailing in Kalahandi.
The tribals, the scheduled caste people have no-
thing to eat  for days and weeks. Many have

died because of unbear-able starvation.
Therefore the tribals began eating anything
they got. As a result many have died after
having consumed poisonous roots and

leaves.  This is the sort of tragedy going on in
Kalahandi. And what the Government has
done? Only promises and promises.. .and
nothing more.

Sir, I want to refer to an incident that has
been bothering my mind for sometime. It
happened in December last. A poor woman
sold her infant for Rs. 20 at her door step, The
press persons on hearin.? the news asked the
Chief Minister of the State as to what he had
to say about such an incident taking place in
his State. I don't want to disclose the name of
Chief Minister for the sake of political ethics.
That Chief Minis-tei said, "So what? I could
pay 40 rupees instead.” We have such Chief
Ministers in this country, I am ashamed that
such thing happen in the country.

I am only flabbergasted as to how the
Government has been increasing the prices
without any perceivable reason. There is no
famine in the Country. There is no war, no
external emergency. There is nothing that
warrants the Government to take this kind of
drastic measure to Increase the price. But
somehow the Government could not restrain
itself from doing so. According to the
election promise, even if they could not roll
back the price, they should not have increased
ot at least. But
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the Congress Government never sees lason.

. Sir, this is a Govrnment where two Cabinet
Minisger make contrict-ing statements. The
Thapas insti-tute of Engineering and
technolegy at Pauaia, conferred a honoraiy
Doctorate on the Finance Minister Dr.
Manmohan Singh. 1 have no grudge about it.
He is an intellectual and deserves lit. These
days Doctorave is conferred on people who
have no eonsiderable merit. That is a different
point. While spealdng on the occasion Dr.
Manmohan Singh said that this year Budget
would not fuel intlation or price-rise and
would not affect the common man. This is
what he said in Pataila. On the same day the
Union Minister for Agriculture Dr. Balram
Jhakar said in Delhi that, because of the
Budget the price of tractors has gone up
creating problems for the farmers. He also said
that he would take up the matter with the
finance Ministry. Such conflicting statements
are made by tv/o Cabinet Ministers on a single
day. Now, the question is, who is riglit and
who is wrong. It is said that the Cabinet is
going to be expanded. I don't know how many
such conflicting statements will be made tf the
Cabinet is expanded.

Sir, the Finance Minister once said that
because of the loan waiver scheme launched
by the National Front Government, the
economy went of the track. Now, the same
Finance Minister said in Patiala that the mat-
ter Of waiving of Rs. 700 crores loan lent to
Punjab is under consideration by the Tenth
Finance Commission and assured that would
be waived. If the National Front does
something it is wrong. But if Congress does
the same thing it is perfaet-ly in order. How
can you have one yardstrick for V. P. Singh
and another yardstrick for Manmohan Singh.

After having increased the price of all
goods, the Finance Minister says, if we had
not done this then the
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price would have shot up accox'dxng to
markat fluctuations and such in-creaiie would
have been unbearable. I think this is the joke
Of the year, This is like saying that slince
death is certain why not die now? I don't
understand this logic. If such things were to
happen then why at all we have a
Government at the Centre? What is your
duty?

Mr. Vice-Chaiirmanj Sir, this Government
has deceived the common man. It has spared
luxury goods but levied excise duty on items
of necessity. Even the laundry soap used in
most of the bouses has not been spared. So far
no excise duty was levied on these soaps. But
now 10 per cent excise duty is levied on
them. It lis a pity that washing soap is
becoming unaffordable by the poor people.

Sir, in 1991, while speaking in the National
Development Council, the Prime Minister
asid that his Government would cut down the
expenditure Of the Council of Ministers. But
according to the available figures, the
Ministerial expenditure for during 1991-92
was 9.12 crores while for 92-93 it went up to
a whooping 35.50 crores. This is an increase
of 400 per cent over the previous year. This is
the kind of austerity the Government is
pursuing.

I have a word about the problem of
Government servants. When asked about the
constitution of Fifth Pay Commission, the
Minister replied in the other House that fit
would be constiuted soon. I don't understand
what is the meaning of the word 'soon'. They
are experts in making such statements. Deam-
ass allowance is given twice a year to the
Government employees. The DA for these
having basic pay over Rs. 3500 is deposited
in the Provident Fund. I don't know the very
purpose of giving dearness allowance. I
appeal to the Government to pay DA in cash
to all employees and also constitute the Fifth
Pay Commission soon.
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Before 1 conclude, I wish tt) say what
Sadhvi Rithambara has said about the Prime
Minister. She said, "If the Prime Minister
ever visits your house, don't ask him whether
he would have tea or coffee. Because he
would take six months to decide and you
can't cook anything in the kitchen till then."
This only reflects the way of functioning of
the Government,

As I conclude, I appeal to the Government
to take steps to bring down the prices of
goods and save the common man.

3.00 P.M.

SHRI JAGESH DESAI; Mr'. Vice-
Chalirman, Sir, I am very much
thankful to  Mathurji  for  having
brought in this Bill as this has given
mean opportunity to express my views on
the rising prices. Sir, what were the reasons
for it. The rifling price phenomenon
was there earlier also, that is, when the Jana-
ta party Government was in power. I don't
want to criticism them. But let us analyse
the reasons for  the rise in prices. In my
view, one of the reasons for it is hoarding.
Actually, 'supply' and effective supply' are
quite different things.  Here it is being said
that supply and ~ demand determine prices.
But, actually, it does not happen to be so
because supply is restricted and demand 1is
inflated. ~ This is one of the reasons why
the prices are going up. Secondly, we
have seen that in the industrial production
side, the growth rate in the 1980s up to
1990 was 8.9 per cent; in 1991-92, there
was a decrease t)f 0.5 per cent; in 1992.93,
it went up by 1.5 per cent and, last year, up
to December, 1993 it has gone up by 4 per
cent. But these figures also do not show the
correct picture. In 1993-94, that is, UD
to December, 1993, even though the increase
was about 4.5 per cent, let us see the
composition of  the production. ~ We will
find that the growth in the manufacturing
sector has gone up by  only 1 per cent
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whereas in the white goods produc tion, it has
gone up by 14 per cent. That is why there  hag
been a 4.5 per cent incerase in the growth rate.
Now are we going to encourage white goods
production or are we going to encourage
productlion of goods of mass consumption?
This aspect has to be looked into. It is
because the margin of profit is very high in the
white goods industry and also since the people
can take advan tage of the liberalised policy,
this type of industrial growth is going
on in this country and, that, I think, raises a red
signal.  Sir, we have to encourage those
industries ~ which manufacture goods of mass
consump tion. If this cannot be done, I would
rather go to the extent of sayfing that We should
discourage the setting up of the other kind of
industries, at least for some time. Later on,
we can switch over. For the present, there is
no way out except for manu facturing mass
consumption goods. How can it be done? Sir,
unfortuna tely, there is power shortage in  our
country and the amount of power that is
available in our country is not sufficient for
even the existing industries. We are not able
to utilise more than 60 or 65 per cent of our
capacity and 35 per cent of the capacity remains
dle for which  we have even provided the
infrastruture. As a result, the prices are going
up and the cost of production is going to go up.
So, the present Government must see to it that
they supply adequate power to the industries. If
the Government feels that lit cannot set up more

industries, for some time, let it not.
Whatever funds are available at the
Government's  disposal, let them be spent for

power generation. If that is not possible, that
is, if that much of fuds canot be used for this
purpose, then this unit may be passed on to the
prviate  sector or even the multinationals. I
am not against it. Tf that is not done, then the
persons who are pro-public sector like me feel
that the public sector units are being killed. I
don't want
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the public sector to be killea... by not giving
them power, I don't want our small scale
industries io be lulled lor back of power
availability. As such, the first litern on the
agenda of the Government shoud be to pro-
vide whatever funds are available with it for
the generation ox power and allow the other
sectors to pro-gres. Il this is not done, I don't
think we will be able to produce more goods.
If we are able to produce more goods, then the
cost of production will come down. Then,
naturally, the prices will come down.

There are other factors such as revenue
deficit, increasing mtoney supply, etc. Il the
growth in money supply does not match with
the indus-rrial production, then the prices will
go up.  As on 31st December, 1993, the
money, which in economic terms is called M3,
has gone up to 15 per cent and when the
industhial production has gone up by only 1
percent, naturally the prices wiU go up.  As
such, the Government has to see that the fiscal
deficit is under strict discipline.
Unfortunately, that has not happened in spite of
all the efforts put to by the Finance Minister.
What is the picture in 1993-94? The picture,
I should say, is a very, very bad picture
which I myself was not prepared to believe.
During the ocurse of the year, when I was gett-
ing the Mguies of the revenue collections, I was
also shocked. The picture is that and revenue
deficit which was Rs. 18,000 crores in the year
1992-93 has gone up to Rs. 34,000/-, almost a
two-fold increase. Same is the case with fiscal
deficit. If we are not able to generate sufficient
revenue income, naturally you have to borrow.
If you have to borrow, you have bo borrow it
from the Reserve Bank of India. And they
have to  print the money, Thus, the money
supply will increase. As such, the Government
has to ensure strlict fiscal ~discipline. But I
am sorry to say that in the year 1993-94, we
have not been able to do that. There may be
some compelling reasons. But those reasons
should not
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be the excuse. In the cui-cni Budget yeai', |
am nappy Uidt—we have to note that the
andustrial production in tile year 199-92 was
oruy 0.1 per cent—we have aimed at a
growth rate of ti percent in the indus trial
production. Though tha 6 per cent rate will not
be suihctent, even then if we acnieve this 6
per cent growth, I think the prices can be
stabilised.

Thirdly, so far as administered prices are
concerned, 1 am not against the raialng of the
administered prices on economic grounds.
But we have to see the common man. How he
is going to be atiected is to be seen. What has
happened in the public distribution system?
The level of procurement has gong up. The
procurement in 1092-93 was 10.6 milliaon
tonnes. In 1993-94, it has gone up to 18.5
million tonnes. But what is the otitake?
Unfortunately, in spiie of the 13.5 million
tonnes of procure ment, the offtake is only 9.5
millilon tones. Earlier, the procurement was

10.6  million tonnes and the offtake was 11.7
million tonnes, It means that the foodgrains are
not reaching the people. If the food-grains are
not reaching the people, if the State
Governments are not takling the stock
allocated to them, then you fo discpline the
State Govemments. You have to ensure that
whatever allocations'are made to the State Gov
ernments, those are lifted by them. I would
like to request the hon. Civil Supplies Minister
to find out why the offtake is less even in the
year 1992-93 as compared to the year 1991-92.
You do that exerclise and find out the reasons
why the off-take is not there. Is lit because
people have no capacity to buy or is it because
they are not reaching the ration shops and in be
tween something is happening? Sir, I had also
handled the Department to Maharashtra in the
worst days. What was happening? From the
Governmnet godown, before they reached the
shop, they went to the market. So, I would like
the Government to inform all the State
Govemments that when the goods are sent to
the ration shops,
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in that particular village, they should
announce:

Peoplc should
Know LU AURRL athat the goods
have reached there. If that is done, if the
people know that the goods have come to the
ration shops, they will be able to take goods
from the ration shops. Otherwise, the goods
will go to the black market.

Sir, I am not in favour of fixing the prices. 1
am not at all in favour Of flxmg the prices. If
you fix the prices, then the goods will
disappear. For example, take the case of puls-
as. In Maharashtra and Gujarat, we do not
that much production of pulses. They come
from Rajasthan and Madhya Pradesh.
And if the prices of pukes are less  than
what they are in ~ Rajasthan and Madhya
Pradesh who is going to bring them
to Maharashtra amd Gujarat? 1 would not like
to starve the people of Maharashtra and
Guparat. But I would like that the
industrialists should live the businessmen
should live, and the consumers should live.
Fix a reasonable margin of profit on ten
essenifial articles, even jn consultation with the
trade—I do not mind it—both at the real level
and at the consumers level. Call them.
Discuss with them.  If they come round and
do it well and good If they do not come, then
you have to utilise  your stick, We are very
happy  that  we have a Civfil Supplies
Minister who 's a dedicated person, who want;
to do something. ~What can he do if the the
price  of sugar is  raised by 75
paise, if the  priceof  wheat @ is
raised by 72 paise, if the price of rice is
raSsed by Rs. 1.20? What can he do? He
cannot do anything. What he Can do is that he
shotild monitor the prices. Sir. yesterday, I
did not get the Opportunity. I was surprised
that in the Super Bazar, in the months of
June and July. 1993, the price of suear
was higher than in the open market, which has
nevsr  happened. Always we prefer to buy
from the co-operative stores and the
Super
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Bazar because the prices are less (here. And
when I saw the price of sugar higher, I said,
"Whet is this? How aid it happen? You
should make an enquiry as to why the price
has gone up. The sugar prices are daily
quoted in the newspapers, the open market
price and the Super Bazar price are daily
quoted in the newspapers. The sales are
affected. So, why the prices are higher by one
rupee in these two months of June and July?"
The Super Bazar price was Rs. 11.50 and the
open market price was Rs. 10.50. Why is it
so?

PROF. SOURIN BHATTACHARYA:
It is Super Bazar!

SHRI JAGESH DESAL: My own
experience is that always the prices are less in
the Super Bazar. You pur. chase 'turdal' or
any article. The price is always less.
Unfortunately, this has happened. You should
take neces-ssary corrective steps. As I have
said earlier, we have to increase the pro-
duction. For that purpose, we should give
assistance to small scale indfust-ries who are
manufacturing these goods. I was in the
Lobby. He has rightly pointed out about the
washing soap, The same thing Was told to
me. They might not have gone into it at the
time of the Budget. The price of washing soap
would go up because of the higher excise
duty. I hope the Finance Minister would look
into it and see that corrective action is taken.

Lastly, I would like to say that we should
not blame the ~ Government. We should all
give constructive sug-gestions to the
Government. We should all give constructive
suggestions  to the Government. We
should see as to how we can help the Goven-
ment. ..

SHRI V.
containing prices.

NARAYANASAMY: In

SHRI JAGESH DESAI: As I Said earlier,
you have to take strong action against the
hoarders. There was one State - I do not want
to name the
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State—where there was the highest number of
raids. I do not want to give any political
colour. There were 14,000 raids carried out in
that State. Not a single drop of oil not a Single
gralin, was seized. Had they gone for
collecting haftas'! Sir, we should see that the
Essential Commodities Act is implemented in
the Spirit in which it was enacted, If that is
not done, whatever your good intentions msay
be, they would not be translated into action.

I would not like to take more of your time,
but we are all very much worried about this.
Prices have been going up since the last Six
weeks. The price index does not reflect the
actual position. It is not the correct barometer.
The rate of inflation— it may -be 7 per cent
or 8 per cent— does not give the correct
picture. If you go to the market and purchase
things, you wiU find that it is much higher.
You have to aisk the common man. My wife
tells me daily Some yeans ago, I met a former
Prime Minister. He was saying that it was not
possible to balance the budget becaese of the
increase in prices in those days.

Therefore, please see that you dis-cipline
the trade; you discipline the industry. When
you give reliefs, when you give concessions
in excise and customs duties, they have to be
passed on the consumers. You have said it on
several occasions. Even the Finanee Minister
had promised; he gave an assurance. He said
that if the industry did not behave, he would
take back the concessions. I do not think it
has happened.

When the Janata Dal was in power, there
was a discussion in the House regarding
tnrichment. The benefits whtich accrued to
the industry by way of customs and excise
duty reliefs were not passed on to the
consumers. Prof. Madhu Dandavate was the
Finance Minister at that time. I had put
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a question. If I remember correctly, we were
given an assurance. The amount involved Rs.
500-600 crores. The assurance was that the
amount would be collected and, since they
would not be able to pass it on to the
consumers as they could not be identified, it
would be put in a consumers' fund so that it
could be utilised for the purpose of giving
some relief, or, for the purpose of, what is
called, the cosnumer card and other things for
which we have no finance. What has
happened to that assurance? I would like the
hon. Minister of Civil Supplies to take it up
with the Finance Minister. If this is done, I
think you wiU have no problem in regard to
'funds. I know you have the problem in regard
to funds for the purpose of giving the
consumer card or some such thing by which
you want to distribute essential commodities,
If this is done, you will be able to get more
fimds.

I would once again siuggest

that the  Government should pay
adequate attention to see that
the prices are kept under

control. You shoidd also see that the fiscal
deficit is kept in check. As I said earlier, you
should give concessions only to those
industries which produce mass consumption
items and not to those industries which pro-
duce wage goods.
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SHRI S. VIDUTHALAI VIRUMBI (Tamil
Nadu): Sir, this Resolution has been bruoght
before us for dis-cossion to express our
concern at the rise in the price of essential
commodities and to urge the Government to
take necessary steps to contain the prices and
thereby protect the common man, particularly
the weaker sections of the society from undue
financial hardships.

I suppose that most of the Members have
already dealt with what Mr. Mathur wanted to
Say in this regard. I have to deal with various
other points, but the time at my disposal is
not
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adequate for me to deal with them
thoroughly.

Thank you. I have been blessed by
Matnurji now.

Sir, the Treasury Benches have expressed
two opinions. One argument is that when the
whole House wants to raise the support price
lor the agricultural commodities for the
'farmers, how We expect that the issue price
will come down. This argument has actually
come from the Treasury Benches. A
gentleman from the Treasury Benches said
that this was an issue concerning all the
Members cutting across the party-lines.
Therefore, he requested that all of us have to
sit together to put our heads together and find
a solution in co-operation so that we are able
to hear the Treasury Benches and they are
able to hear us. About the first argument, I
say, yes, we say that the support price for the
farmers should be increased. When the
support price is increased, they ask how it is
possible without raising the issue price. Then
they say that the Opposition people are sup-
iporting the demand to give subsidy as If the
subsidy is a donation as they think. I have
already explained in the House what the
Subsidy is. Again T want to remind this. The
subsidy is not a donation that we are giving to
the poor people.

It is nothing but the transfer of inncome from
one section of the society 10 another section
of the society. Take for example the su-sicly
given for wheat or rice production. After
having given the concession on power tariff or
ferii-1isfr subsidy, you calfulate how much
total subsidy on power or fertilizer per tonne
would be out of the total additional
nroduction. Suppose, if you decide to stop the
subsidy or powp" concession, you calculate
how much production wiU come down. Tf the
Government cuts down the sub-sidy or power
tariff and the production in the farm sector is
re-
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duced thereby, we may have to go to a foreign
country for purchase of Wheat or rice from
America or Canada. At that time if we are
domestically buying at Rs. 320 per tonne for
the same amount we may have to shell out Rs.
550 to America or Canada. That means we
have to shell out not in rupee term, put in the
dollar term. Therefore, even after having
allowed the concession or after having given
the "subsidy, actually the Government of India
is saving the foreign exchange. Therefore, the
argument put forward by the hon. Member that
given subsidies and concessions on tarrifs, is
not good does not hold good. I would say the
Government should consider the point of
saving the foreign exchange. So., our
argument is that giving subsidy is not wrong.
Another argument put forth by Shri V. Nara-
yanasamy was than we should cooperate with
the Treasury benches. Yes, we have
cooperated with the Government several times
and still we are ready to cooperate. But at the
time of discussion on the disinvestment bv
financial institutions and the public sector
units, we had clearly told them that they can
increase their revenue by some other methods.
For example, I said to increase its revenue, the
Government should revamp its system. Instead
of depenrlirig upon some bureaucrats, you
should find out how much of power partinilar
factory or industry has utilised it. For example
most of the litems in India cannot be produced
without the utilisation of power. We cnn find
out that for producing one hundreed units of a
commodity, how much of power is utilised. Of
co'irse, we have to deduct the amount of
power consumed by using the bulbs, tube
lights, refrigerators etc. in the offices. Then we
fan find out the balance of power utilised for
production purposes. If for production of one
hundred units, certain amount of power is used
by calculating the total power utilised and the
total number of commodities produced,, you
can calculate how much excise
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duty is to be collected. I feel the Government
of India can collect an additional revenue of
Rs. 4,000 crores as part of the excise duty. But
the the Government is not agreeing to adopt
this system because of some lobby which is
not in favour of it. This is not an advice from
an indivli-dual, but from the whole country,
but they do not want to follow it because of
certain lobby which is exercising its pro.ssure
on the Government. Therefore, the two
argument so far put forth by the Treasury
benches have been smashed by the points that
I have made.

Now, I come to the point on price rise,

SHRI V. NARAYANASAMY: I think you
don't Say there is a lobby for price rise.

SHRI S. VIDUTHALAI VIRUMBI; My friend
says there is no lobby for price rise. I would tell
him that the issue price of sugar now is Rs.
9.05' When the present Government took over, it
was actually sold at the rate of Rs.  6.10 per
kilograme in the public distribution system.
Now the rate of sugar per kg is Rs, 9.05 Now'
they say that the sugar price has been
increased, because the suport price has been

increased. How can we reduce the issue
price? Isuggest to add the amount
realised by the decontrol  of add the

amount  realised by the molasses. Did
you show any increase with regrd to this
commodity?  Did you give any information
with regard to the sale of the molasses? If you
add the sale price of molasses to the price of
sugar wiithout raising its issue price, even then,
should have been adjusted. Therefore, I feel
that the increase of Re. 0.75 paise per kg was a
calculated move by the sugar barons as well as
the people those who support them.

SHRI V. NARAYANASAMY; Now the
sugarcane growers are getting Rs. 600 per
tonne. Earlier they were getting only Rs. 350
per tonne. In
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the State of Maharashtra, there is a court
judgment that the sugarcane growers should
be paid more than Rs. 700 per tonne. On the
one hand, you want the Government to pay
the sugarcane growers more price and on the
other hand, you do not want the Government
to increase the price of sugar. What is the
logic behind your argument?

SHRI S. VIDUTHALAI VIRUMBI:
Thank you for the information. Don't think
that I do not know about it.

SHRI PRAMOD MAHAJAN (Ma-
harashtra); He was giving the cost analysis of
the price of sugar. He said that they should not
calculate on the basis of the price paid to the
sugarcane grower. He said that they should
also calculate on the basis of what the sugar
lindustrialists earn through molasses. If they
calculate that price also, then, the cost of sugar
would be cheaper. That was his point.

SHRIV. NARAYANASAMY: De-
conti"ol ... (Interruptions)...

SHRX VIDUTHALAI S. VIRUMBI; 1
know that he wants to divert the attention of
the House. But it wiU not be possible for him
to do that.

SD far as LPG is concerned, it has become
costlier by Rs. 15. The increase was
moderated to Rs. 10 from Rs. 15/-.  Some
1.1/2 years bck I was told that the
Government gave a subsidy of Rs. 36 per LPG
cylinder. Now they say that the amoimt of sub-
sidy has been doubled. They say that they
are givinga subsidy of Rs. 76 per LPG
cylinder. But it is not so. I want to now how
they have arrived at this subsidy amount No-
body knows. They are givling some false
information to the nation very intelligently.
They wanted to share that information with
us. But we cannot believe them. Even though
the customs duty has been reduced in
respect of the LPG.  you have increase the
prices for LPG cylinder.
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SHRI V. NABAYANASAMY: You are
not able to understand it.

SHRI VIDUTHALAI S. VERUMBI; We
are able to undenitand it. That is why We are
arguing like this. Again you are trying to
divert the attention of the House from the
subject. It is not at all possible for you to do
that.

Now the price of wheat has been increased
from Rs. 330 per quintal to Rs. 402 per
quintal thereby Rs. 72 more per quintal has
been given. When this Government came to
power, it was sold at Rs. 234 per quintal. It
means within 2.1/2 years they have increased
it by Rs. 168. That is why Shri Jagdish Prasad
Mathur has brought forward this Resolution to
show that the Government has increased the
prices of various commodities abnormally.
The poor workers who are working from
dawn to dusk are not able to bear this burden.
That is why this Resolution has come up
before this House for discussion.

So far as the pilice of rice is concerned, it hs
been increased from Rs. 100 to 120 per
quintal depending upon its variety. In Tamil
Nadu we are consuming 20 lakh tonnes of rice
per annum. Out of that 8 lakh tonnes of rice is
being supplied by the Central Government.
But what has the Government of Tamil Nadu
done? They have increased the price of 20
lakh tonnes of rice... (Interruptions)... 1 am
not yielding. If you want to quote from any
record. I will sit for a minute and you can do
so. later on I will reply to that.

SHRI V. NARAYANASAMY: You can
raise that issue in the Tamil Nadu Legislative
Assembly but not in Parliament.

SHRI VIDUTHALAI S. VIRUMBI: In the
last elections both of you were hand in hand
and promised that you would reduce the price
of essen-tlial commodities within 100 days of
your corning to power. But you have
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not reduced the price of even"a single
commodity in the last 2| years.
(.Interruptions) ... la the name of incentive, in
the name ot bonus, what-ever we have also
has been stopped.' Now the Government of
Tamil.Nadu has put the burden of Rs. 260
crores on the poor men's shoulders. Regard-
ing the Railways, came to power—, taking in
this year's Budget also— they have raised, by
way of fares and freight, Rs. 4,163 crores.
When Shrimati Indira Gandhi was the Prima
Minister from 1980-81 to 1984-85, totalling
all the increases of those five years, the
amount raised was only Rs. 1,425.53 crores.
In Shri Rajiv Gandhi's period, from 1985-86
to 1989-90, it was Rs. 2,359 crores. Even
taking into account the total of those ten years
from 1980 to 1990, the increase was only Rs.
3,784 crores.

SHRI H. HANUMANTHAPPA
(Karnataka): You also quote the amounts
allocated for developmental work under this
Goverment. You have to compare both.

SHRI S. VIDUTHALAI VIRUMBI: When
people from your party speak, they may quote
them.

SHRI V. NARAYANASAMY:
About 6,000 kilometres of broad-gauge
track was laid last year. You should not forget
that.

SHRI S. VIDUTHALAI VIRUMBI:
Whereas for ten years, the increase was only
Rs. 3,784 crores, in these three years, in your
regime, the increase has been Rs. 4,163
crores. It is more than the figure for those ten
years!

When we come to the oil scene, petrol and
diesel, where they are going to earn more than
Rs. 2,300 crores, they say that only the rieh
are utilising petrol and diesel and not the
ordinary people. Yes. they are not consuming
directly. But if you increase the prices of
petrol and
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diesel, lorry charges, transport charges, will
increase; ii there is an increase in the transport
charges, the Prices, of commodities
transported will also increase and the man in
the street has to bear the burden.

Coming to the price of steel, it was
increased during the month of August, 1993.
Again it wag hiked in January, 1994. Within
six months, the price of steel was hiked twice.

For sugar rice and wheat, throughout the
year, we had to shell out Rs. 1,600 crores and
for, LPG, Rs. 400 crores, according to the
estimate of the Government. By petrol and
die-sel, they have earned a further amount of
Rs. 2,400 crores. According to the estimate of
the Government, sugar, rice, wheat, LPG,
petrol and idiesel, all put together, are going
to bring Rs. 4,300 crores from the public.
Apart from this, Mr. Jaffar Sha-rief is going
to take Rs. 1,000 crores. The total comes to
Rs. 5,300 crores. They are going to earn that
much.

Now, so far as the coffee is concerned 1
want to say that 70 per cent of the total
production of products had been kept in India
for domestic consumption. After the law has
been changed recently, what fe the present
condition? The 70 per cent is being reduced to
50 per cent. That is, actually, 20 per cent of it,
which was till now reserved for domestic
consumption, is going to be exported. The
prices of the commodities are also going tn
rise thereby sharply.

The growth-rate of labour force is 2.5 per
cent. But the growth-rate of employment is
only 2.2 per cent. In 2002 A.D. according to
an estimate of the Government, 93 million
people will be unemployed. Tt is nearly ten
crores Already extremiem is there. And, one
of the maior causes for extremism is poverty.
We have to keen that in mind. In the northeast
nf India, in the north-west of India, and, in
Andhra Pradesh, noc-ket bv Docket,
extremism is being devplooed,
Unemplovement is the fertiliser for ertremism
The Government has to bear this in mind.
The
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Human Development Index of the United
Nations Development Programme. ..
India came downtoa lower position
this year, thatis it came down io
134th position  this year from  121st
position last  year. Its position has further
gone down by another thirteen countries. As
far as the per capita income is concerned, it
ranks as the 141st State in the world. In this
condition the prices have been increased
and in this scenario,  the Budget has been
presented. I do not want to go into the Budget
right now. I will do so when the discussion on
the General Budget takes place.  As far as the
Plan  expenditure is concerned, it is clear
from the revised estimates of the Budget that
it was enhanced by on]y Rs 4775 crores. But
the non-Plan expenditure last year was
increased by Rs. 7,774  crores, Therefore,
now, the increase in the non-Plan expenditure
is double than the Plan expenditure. It
clearly indicates the direction in which the Go-
vernment is going. Then, Sir, what is the
fiscal deficit? 'What have you announced
in the Budget? It was Rs. 36,959 crores.
Now_ it stood, at Rs. 58,551 crores.  That
means it is Rs. 21,000 crores more than that
an-nounced by the Government.  "What type
of economy are you giving? what type of
administration are you Hiving today?
Everythnig dealt with So. aar clearly shows
that the prices have increased because of
the maladministration. The country is standing
at the 141st place  in the comity of nations.
'When this is the position and when a single
person is looting our pontiles oroperty ir the
name of purchasing shares and in the name of
the Securities Scam, what type of
administrtion we are having under the
leadership of ~ the hon. Prime Min'ster.
Shri P. Y. Narasimha Rao? A warning has
been given by Dr. KALAIGNAR in this respect
recently. Last year, the defieit was  shown to
be Rs. 4,000 crores. It reached Rs. 9,000
crores. Now  we are  asving that the
deficit woule be only 6,000 crores. But I feel
the deficit would be Rs. 15.000 crores. In
that case,
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there would be no other go except to resort to
printing more currency notes which would
lead to inflation. Therefore our income would
be less. When our income is less, our saving
wiU be less. When our saving is less, our
investment will be less. When our investment
is less, our production wiU be less. In this
way, this vicious circle wiU go on. In order to
take the country out of the vicious circle, you
have to work on the light direction. But you
are not the proper people to lead the nation.
There fore I request that you yourself should
leave the citadel of power which you are
occupying at the moment and allow those
people to oc. cupy it who are capable of
govemdng the country. With these word, I
conclude .

PROF. SAURIN BHATTACHARYA
(West Bengal): Mr. Vice-Chair-man_ Sir, I
was just wonderng why the BJP thought a
particularly unencumbered Mr. Mathur fit
to deal with this issueis this issue is a dome-
stic issue, so tto say. In every house, the
problem is there. It is today more than at any
other time. But what Mr.  Mathur has
pointed out is thatit is because of their
increasing the administered prices. But even
without increasing the administered prices,
the increase in prices hag been effected. It
goes without saying that the increase in
prices is invariably related to the question of
an efficient Public Distribution System, which
is, nerhaps, One thing in the major part of the
country totally absent, I have been told in most
of the areas of the "country there are ration
shops, fair orice shops and other things. But
the oeoole get nothing from them. My own
party for long had been demanding the
essential commodities, .that essen-tial
commodities should be made available,
fourteen or whatever it is; per-haps the ruling
party comes up with the rulling party comes
up with seven or eight. But the question is
thst psrential cnmTnodl'ties "should be made
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available to all at a reasonable price and their

supply  should be  the responsibility  of
the Central Government- It should be
done through the  Public Distribution

System. But so  far as the people below
the poverty line are oonca:n-ed—who are
usually called the weaker sections of society—
they should be given essential ~commodities
at subsidised rates. Now this subsidy, in one
sense, is a taboo. Of course, our Finance
Minister made bold to announce a  certain
subsidy even hiher than the earlier year;
otherwise, in the Public Distribution System
and other fidds subsidy has been taken off. But
for the people belonging to weaker sections, a
new distribution system is said to have been
introduced. It has been claimed that about
12,000 shops have been opened from where
the people belonging to weaker sections are
having their daily necessities. I do not know
whether there is any monitoring of i,
whether  things are really available and
whether the people who go there have anything
for their labours. Facts and figures they know,
but the ground reality is somethling very
different, fundamentally different. That is the
nroblem. The prices of essential
commodities should keep pace with the
purchasing power of the people? What is the
purchasing power of the people? Tt has been
quoted today by a Member of the ruling
party—I think it was Mr. Tagdesh ttesai—
that when  the oresent  Prfime Minister
assumed  office, sugar was sold atRs.
6.10. Mow the price of sugar—nobody knows
what it is—is bvno means less than 'Rs.
14/-. "Pven Jagesh Desai found it in the
super Bazar higher than in an outside shop.
"This soeaks of a conflict in the field of
distrihuflion of essential commodit'es. lust
now. Mr. Maraya-nasamv—if is between
the "Tamil Members of the House this is
always hanneninsf—was telling that we were
demanding higher prices for the agri-culturists
but we shout that  even when while giving
higher  procure-ment prlire the issue price is
increas-
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ed. Now this dichotomy tbig question of
comparability between an industrial price
index and an agricultural price index, can be
very well there. Agriculturists have to buy in-
dustrial products at a higher rate. Even those
agriculturists who are getting hifiher
procurement price have to buy other goods at
a higher price, offsetting the higher procure-
ment price. Therefore, these problems are all
there—the question of adequate price
management from the eide of the
Government. The function of the Government
is, nowadays, all pervasive. But now this
Government has been trying to shift most of
field of essental commodities priva-tisatlion in
the field of consumer goods, privatisation in
the field of the Railways, privatisation in the
field of airlines and everything else. This
overall privatisation will carry the price level,
nobody knows, to what height. The
commanding height of the Indian economy
and the Indian Industry is being dismantled to
create a new price height. They hold that the
people will have to bear the responsibility for
it. We will have to bear the consequences of
it. We wiU have to be the victims of Et. And
the Government is milk white. They have no
blsime, nothing of the sort. This is the
position, which cannot go on like this. Time is
sure to come when the Government will have
to account for it. If the Opposition is unable to
make them accountable for it, of course, that
is the weakness on the part of the Opposition
for which We wiU have to atone. But at the
same flime, let the Government not rest on its
own, the real image. To save it in the mind of
the people below the poverty iJne, do
something. Let them make meaningful what is
there in the name of the Public Dis-trfibution
System, in the name of essential commodities
at the reduced price for those below the
poverty line, so that they serve really the
p,ocid nurposp and for that it is essen-tial that
something "should be done to monitor the
'cheme. to make the scheme really what it is
clalimed to
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De and not allow the people just to be duped
by such talks.

The Deputy Chairman in the Chair

I would hope that tinkering with the
question of prices should be abandoned.
Holding the price rise is a very important
thing and inability to hold the price rise led to
many economic guilts. I would, therefore, say
to the Government that inability to hold the
price rise led to a continuous increase in the
spiral of dearneas allowances creating
problems for the economy. Such problems
have not been properly tackled, so far. My ap
peal, through you, to the Government would
be — of course, the Opposition is there to
criticise any lapse on the part of the
Government—that from the side of the
Government, when they try to meet the
criticism of the Opposition, there should 'oe a
sincere effort to right the wrong that is going
on in the name of increas ing the procurement
price and in creasing the issue price and the
ques tion of making the Public Distribu
tion System just for a section of the people
without meaning it for the whole of the
people because such distinction, perhaps,  is
such distinction, perhaps not also very
feasible. Taking all these factors into account,
he Public Distribution System should be
strenthened and those who are be-loxv the
poverty line should be helped Only then it
would be possible to make a dent on the
price situation



